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Uttaranchal High Court
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District Court
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Central ActsRules/Regulations etc.
Plant Quarantine (Regulation of Import into India) (Third Amendment) Order, 2023
Central Electricity Regulatory Commission (Indian Electricity Grid Code) Regulations, 2023
Income-tax (Eighth Amendment) Rules, 2023

Ministry of Culture, Archeological Survey of India, Senior Administrative Officer (Group ‘B’ Post)
Recruitment Rules, 2023

Ministry of Home Affairs, Indo-Tibetan Border Police Force, Armourer Cadre (Group ‘B’ and ‘C’
posts), Recruitment Rules, 2023

Ministry of Culture, Archaeologica Survey of India, Conservation Assistant (Group ‘' C’ post),
Recruitment Rules, 2023
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Notifications
Ministry of Agriculture, Noti. No. S.O. 2360(E)
Ministry of Communications and Information Technology, Press Release No. 45/2023
Ministry of Communications and Information Technology, Press Release No. 47/2023
Ministry of Communications and Information Technology, Press Release No. 49/2023
Ministry of Consumer Affairs, Noti. No. Our Ref: CMD-3/16:1S 15490
Ministry of Consumer Affairs, Noti. No. Our Ref: CMD-3/16:1S 7285 (Part 2)
Ministry of Consumer Affairs, Noti. No. Our Ref: CMD 111/16: 15490
Ministry of Consumer Affairs, Noti. No. Our Ref: CMD [11/16: 7285 (Part 2)
Ministry of Culture, Naoti. No. G.S.R. 401(E)
Ministry of Culture, Noti. No. G.S.R. 402(E)
Ministry of Finance, F. No. 370133/06/2023-TPL
Ministry of Finance, Noti. No. G.S.R. 403(E)
Ministry of Finance, Press Release
Ministry of Health and Family Welfare, Press Release
Ministry of Health and Family Welfare, Press Release
Ministry of Home Affairs, Noti. No. G.S.R. 404(E)
Ministry of Power, Noti. No. L-1/265/2022/CERC
Ministry of Textiles, Noti. No. S.O. 2331(E)
Ministry of Textiles, Noti. No. S.O. 2332(E)
Securities and Exchange Board of India, SEBI/HO/MRD/MRD-PoD-1/P/CIR/2023/82
Securities and Exchange Board of India, Noti. No. SEBI/HO/CFD/P/OW/2023/22328
Securities and Exchange Board of India, Noti. No. SEBI/HO/CFD/P/OW/2023/22380

State Actg/Rules/Regulations etc.
Central Electricity Regulatory Commission (Indian Electricity Grid Code) Regulations, 2023
e-Appeals Scheme, 2023

Department of Women and Child Devel opment, Staff Car Driver (Ordinary Grade, Grade-Il and
Grade-l), Group-C, Recruitment Rules, 2023

Jammu and Kashmir Integrated Social Security Scheme Rules, 2022
Rajasthan Water (Prevention and Control of Pollution) (Amendment) Rules, 2023 (1)
Air (Prevention and Control of Pollution) (Second Amendment) Rules, 2023

Andhra Pradesh Notifications
Animal Husbandry Dairy Development and Fisheries Department, G.O. Ms. No. 26
Energy Infrastructure and Investment Department, G.O. Ms. No. 5

Delhi Notifications
Women and Child Development Department, F. No. 22(11)/RR/Car Driver/Admn/WCD/2022/1700
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Jammu and Kashmir Notifications
Jammu and Kashmir Government, Noti. No. 1830 of 2022/RG/LP
Jammu and Kashmir Government, Noti. No. 1831 of 2022/RG/LP
Jammu and Kashmir Government, Noti. No. 1832 of 2022/RG/LP
Jammu and Kashmir Government, Noti. No. 1833 of 2022/RG/LP
Jammu and Kashmir Government, Noti. No. 1834 of 2022/RG/LP
Jammu and Kashmir Government, Noti. No. 1835 of 2022/RG/LP
Jammu and Kashmir Government, Noti. No. 1836 of 2022/RG/LP
Jammu and Kashmir Government, Noti. No. 1837 of 2022/RG/LP
Jammu and Kashmir Government, Noti. No. 1838 of 2022/RG/LP
Jammu and Kashmir Government, Noti. No. 1839 of 2022/RG/LP
Jammu and Kashmir Government, Noti. No. 1840 of 2022/RG/LP
Jammu and Kashmir Government, Noti. No. 1841 of 2022/RG/LP
Jammu and Kashmir Government, Noti. No. 1842 of 2022/RG/LP
Jammu and Kashmir Government, Noti. No. 1843 of 2022/RG/LP
Jammu and Kashmir Government, Noti. No. 1844 of 2022/RG/LP
Jammu and Kashmir Government, Noti. No. 1845 of 2022/RG/LP
Jammu and Kashmir Government, Noti. No. 1846 of 2022/RG/LP
Jammu and Kashmir Government, Noti. No. 1847 of 2022/RG/LP
Jammu and Kashmir Government, Noti. No. 1848 of 2022/RG/LP
Jammu and Kashmir Government, Noti. No. 1849 of 2022/RG/LP
Jammu and Kashmir Government, Government Order No. 156-JK(SWD) of 2022
Jammu and Kashmir Government, Notary List, 2023
Jammu and Kashmir Government, Notices, 1st June, 2023

Rajasthan Notifications
Environment and Climate Change Department, Noti. No. G.S.R. 32
Environment and Climate Change Department, Noti. No. G.S.R. 33

Foriegn Acts/Rules/Regulations etc.

Singapore
COVID-19 (Temporary Measures) Act, 2020 (SG)
Extradition Act, 1968 (SG)
Financial Holding Companies Act, 2013 (SG)
Financial Services and Markets Act, 2022 (SG)
Gambling Control Act, 2022 (SG)
Gambling Duties Act, 2022 (SG)
Healthcare Services Act, 2020 (SG)
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